INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF B BENCH FOR 16-OCTOBER-2026 (FRIDAY)

. BEFORE HON'BLE SANDEEP GOSAIN, JUDICIAL MEMBER
AND HON'BLE BIJAYANANDA PRUSETH, ACCOUNTANT MEMBER

IN COURT ROOM 7
AT 10.30 AM

Assmt. '
Year Assessee Name Remarks

Srl | Appeal Number

1 |TTA BE646/MUM/2026] 2022-23 |[A] MAYURESH BALL CHAVAN

2 |TTA 8647/MUM/2026| 2014-15 |[[A] MEENA SURENDRAKUMAR AGARWAL

3 |ITA 8698/MUM/2026( 2011-12 | [A] MANOHAR MANAK ALLOYS PVT. LTD.

4 |ITA 8700/MUM/2026| 2016-17 |[A] MICHELLE FATIMA FURTADO

5 |ITA 8701/MUM/2026| 2016-17 |[A] MICHELLE FATIMA FURTADO

6 |1TA 8728/MUM/2026| 2011-2012 | [A] MANGAL SAGO PRIVATE LIMITED

7 |ITA 8745/MUM/2026| 2020-21 |[D] MILAN KESHAVII KARANIA
8 | CO333/MUM/2026 | 2020-21 |{A] MILAN KESHAVIL KARANIA

{9 |ITA 8767/MUM/2026| 2020-21 {[A] MAXI NAZARETH

16 [ITA B776/MUM/2026- 2018-19 | [A] MANISHA RAJESH NAIK

11 [ITA 8777/MUM/2026| 2018-19 | [A] MANISHA RAJESH NAIK
12 |1TA 8778/MUM/2026] 2018-19 {[A] MANISHA RAJESH NAIK
13 [1TA 8799/MUM/2026{ 2012-13 | (D] MANGLAM VANDIYA PRIVATE LIMITED

14 |1TA 6918/MUM/2026 2017-18 [A] SVC FOUNDATION (E-FILE)
15 |TTA 8840/MUM/2026( 2014-15 | [D] NANAVATI CONSTRUCTIONS

Assistdnt Registrar
15-0ct-2026)




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF C BENCH FOR 16-OCTOBER-2026 (FRIDAY)

BEFORE HON'BLE AMIT SHUKLA, JUDICIAL MEMBER
AND HON'BLE G.M. DOSS, ACCOUNTANT MEMBER

IN COURT ROOM 4
10.30 AM
Srl | Appeal Number A$:::_t' Assessee Name Remarks
1 [ITA 8797/MUM/2026| 2017-18 |[D] M/S ITAL PHARCHEM PRIVATE LIMITED
2 | CO 341/MUM/2026 | 2017-18 [A] ITAL PHARCHEM PRIVATE LIMITED
3 |ITA 8818/MUM/2026] 2015-16 | [A] PLATINUM PROPERTIES
4 (ITA 881-9/_{\_4UM/2026 | 2017-18 | [A} PL{D‘(FINUM‘ RROPERTIES
5 |TTA 8831/MUM/:202_6 2012-13 [ [D] CASA BUILDERS PRIVATE LIMITED =
6 {ITA 8908/MUM/2026| 2020-2021 | [A] CEAT LIMITED |
7 |ITA 8909/MUM/2026| 2023-2024 | [A) CEAT LIMITED
'8 |TTA 8968/MUM/2026| 2018-19 |[A} INDIAN SAILORS HOME SOCIETY
9 |1ITA 8969/MUM/2026 2016-17 | [A] INDIAN SAILORS HOME SOCIETY _
10 |ITA 8970/MUM/2026{ 2017-18 |[A] INDIAN SAILORS HOME SOCIETY
11 |ITA 8976/MUM/2026] 2022-23 |[D] CAPALPHA TRADE PRIVATE LIMITED
12 | ITA 361/MUM/2026 | 2012-13 | [A] CHIRAG NARENDRA KAMDAR
: 13 ITA 2770/MUM/2026 20‘15716 ) [A} ISHWAR H_ARCHAN‘DR:AI JAGASIA (E-FILE)
14 |TA 6755/MUM/2026 NA [A] CHETANA (E-FILE) '
15 |ITA 6756/MUM/f2026 NA [A] CHETANA (E-FILE)

t Registrar

Assi,
T_45-0ct-2026
e




INCOME. TAX APPELLATE TRIBUNAL, MUMBAT BENCHES

REVISED CAUSE LIST OF E BENCH FOR 16-OCTOBER-2026 (FRIDAY)

BEFORE HON'BLE VIKRAM SINGH YADAV, ACCOUNTANT MEMBER

AND HON'BLE ANIKESH BANERJEE, JUDICIAL MEMBER

IN COURT ROOM 6

AT 10.30 AM
Sril Apbeal Number Af,:::t' Assessee Name Remarks
1| Joge /MFBL /2025 | 201415 [ [D] KAJOL LEASING AND FINANCE PRIVATE LIMITED (E-FILE)
2 |BMA41/MUM/2026| 2020 | [D] ROMY BAPALAL MEHTA (E-FILE)
3 |co37mums2026| 2020 | [A] ROMY BAPALAL MEHTA
4 |BMA42/MUM/2026| 2020 | [D] SONAL ROMY MEHTA (E-FILE)
5 |co373/MuM/2026] 2020 | [A]'SONAL ROMY MEHTA
6 |ITA 544/MUM/2026] 2018-19 | [D] TRIMAX DATACENTER SERVICES LIMITED (E-FILE)
7| 136 /,E’;‘,[ 12026 | 2011-12 ([A] MEENA CHETAN BHANUSHALI (E-FILE)
8 | Jye; /h}f& /2026 | 201920 | [A] TECH CONSULTANCY AND SERVICES PRIVATE LIMITED
9 | 2169 /hﬂ,‘:d /2026 | 201516 | [A] TECK CONSULTANCY AND SERVICES PRIVATE LIMITED
10 | Jyes /M”U?,‘ 2026 | 201314 | [AI TECH CONSULTANCY AND SERVICE PRIVATE LIMITED
11 { 265 /Mrlrf:q /2026 | 201415 |[A] TECK CONSULTANCY AND SERVICES PRIVATE LIMITED
12| ppsamimyz026 | 202324 | [D] TECHNOVA IMAGING SYSTEMS PRIVATE LIMITED (E-FILE)
13 {CO 196/MUM/2026| 2023-24 {[A] TECHNOVA IMAGING SYSTEMS PRIVATE LIMITED (E-FILE)
14 | 2001 /J{J‘;‘q /2026 | 202021 | [A] KHATRI TEXTILE PROCESSORS (E-FILE) -
15 | 2087 /MHU?/T /2026 | 2023-24 | [A] KHATRI TEXTILE PROCESSORS (E-FILE)
16 | coga /J& /2026 | 20172018 | [A] KASTURI KISHOR RATHOD (E-FILE) |
17 ITA 2017-18 [A] ERANTHUS DEVELOPERS PRIVATE LIMITED (INTO WHICH
6061/MUM/2026 NVDPL (PAN AACCN48287) WAS AMALGAMATED) (E-FILE)
18 | coss ﬁ\{lr]?,l /2026 | 2010 | [D]KRISHNAN KANNAN NAIKER (E-FILE)
i9 |CO 370/MUM/2026| 2010 | [A] KRISHNAN KANNAN NAIKER
20 |co371/MUM/2026 | 2010 | [A] KRISHNAN KANNAN NAIKER
21| gae llVIl_{ll;‘\’l /2026 | 2016-17 | [A] KHUSHI SHWETAL SAKARIA (E-FILE)
22 | 2440 /I\E‘}‘q /2026 | 2021-2022 | [A] HGP COMMUNITY PVT LTD
3| 43 /J{jﬁd 12026 | 2017-18 | [A] KIM CHEMICALS LIMITED _
2| 260 lh»‘IllrJ?W /2626 A-Y- 201% | [A] KISHORE KUMAR SHAHANT
25 | aes /Mﬂrjﬁ‘d 12026 AY. 2016° | [A] KISHORE KUMAR SHAHANT




REVISED CAUSE LIST OF E BENCH FOR 16-OCTOBER-2026 (FRIDAY)

BEFORE HON'BLE VIKRAM SINGH YADAV, ACCOUNTANT MEMBER
AND HON'BLE ANIKESH BANERJEE, JUDICIAL MEMBER

. IN COURT ROOM 6

AT 10.30 AM

Srl | Appeal Number A\f:':rt' Assessee Nam_e Remarks
26| e /MITUfW /2036 AY. 2014 | [A] KISHORE KUMAR SHAHANT

27| 4sa /nﬂ:a 2026 | 2017-18 | [A] KIRTIKUMAR VIRAM SHAH

28 | aasiomy20zs | 201314 |[A] KOMAL ENTERPRISES

129 5408 /pﬂj‘%ﬂ /2026 | 201314 | A1 HANOZE H THAKKAR

307 oo 42- IJ{J‘;‘,I 026 | 201516 [A] HEMANT GOVIND BHANUSHALT

31| a0 /Mr{l?d/zozs 2019-20 | [A] ELLORA ASIAN FURNICOM PRIVATE LIMITED

Assistant Registrar]
5-Oct~2026]




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES |

REVISED CAUSE LIST OF G BENCH FOR 16-OCTOBER-2026 (FRIDAY)

BEFORE HON'BLE JUSTICE (RETD.) C V BHADANG, PRESIDENT
AND HON'BLE PRABHASH SHANKAR, ACCOUNTANT MEMBER

IN COURT ROOM 1

_ 10.30 AM
| sel| Appeal Number A$Z:1rt' Assessee Name Remarks
| ITA o
11 | 8617/MUM/2025 20?1 22 | D] GROWPURE AGRO VENTURES LLP
| ITA _ ' ‘
2| gesi/Mumy2026 | 201617 | [A] SAPANA KAMLESH JAIN
. 3 .8652/MUM/2026 2020-21 | [A] SHEKHAR KANAIYALAL SHAH-
4 8653/MUM/2026 2014 15 | [A] SIDDHI REALTY DEVELOPERS
=~ 1A | I
5 -8654/MUM/2026- 2018-19 : [A] SURYAJI SAVALARAM TELNGE
A : : :
6 | 8679/MUM/2026 2017-18 |[[A] SANDESH HEMACHANDRA SHETI’Y
2 ‘ ITA ' 2020-21 [A] SATRA SIGNATURE CO-OPERATIVE HOUSING SOCIETY
| 8680/MUM/2026 LIMITED
T
.8 ‘9320/MUM/2025 2010-11 |[A] SADGURU ENTERPRISES
o A o0 .
9 9322/MUM/2025 2011-12 |[A] S_ADGURU ENTERPRISES .

"2

b

f Registrar
5-0Oct-2026|




INCOME TAX APPELLATE TRYBUNAL, MUMBAT BENCHES

REVISED CAUSE LIST OF I BENCH FOR 16-OCTOBER-2026 (FRIDAY)

BEFORE HON'BLE BEENA PILLAIL JUDICIAL MEMBER
AND HON'BLE ARUN KHODPIA, ACCOUNTANT MEMBER

IN COURT ROOM 5

AT 10.30 AM

. Appeal Number

Assmt, Year Assessee Name Remarks-

ITA B221/MUM/2010

2007-08 | [A] REFINITIV LTD

ITA 7766/MUM/2012 |

2008-09 | [A] REFINITIV LTD.

ITA 1809/MUM/2014

© 2009-10 | [A] REFINITIV LTD.

ITA 1094/MUM/2015‘ '

2010-11 | [A] REFINITIV LTD.

2012-13 | [A] REFINFTIV LTD.

' ITA 3247/MUM/2017 |
) 8?65%{12?2025 | 2015-16 [ [A] CHITRA ZA_CHARiAS
8849%{1}131?2025 2018-19 | [A] DEUTSCHE BANK AG
3939%5;’)!?2026 2016-17 | {Al CHIMAYEE MAYUR MEHTA
. 894',"%4(5;4)1?2026 201112 | [A] LINKLATERS
8959%63?2025 2018-19 | [Al SURAJ KISHOO JAGTIANI
8764%3 IV)I?ZUZG 2015-16 | [A] CHITRA ZACHARIAS

- AssistaTit Registrar,
-Oct-2026]




INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF J BENCH FOR 16-OCTOBER-2026 (FRIDAY)

BEFORE HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER
AND HON' BLE MAKARAND VASANT MAHADEOKAR, ACCOUNTANT MEMBER

IN COURT ROOM 11

. AT 2.30PM
Srl | Appeatl Number Aszranrt. Assessee Name Remarks
1| 200 /Mrlr;:q /2026 | 2018~ 19 | [A] VOLKSWAGEN AKTIENGESELLSCHAFT (E-FILE)
2 | 47e0 /I\{erﬁuzom 2020-21 | [A] VOLKSWAGEN AKTIENGESELLSCHAFT ‘
3] 7;89/53?4—/2019 2015-16 | [A] VOLKSWAGEN AmENGéSELLSCHAFT
4 _7'295&””%2018 ' 201415 | [A] VOLKSWAGEN AKTIENGESELLSCHAFT
5| 79uMUMp2022 | 201718 | IA] VOLKSWAGEN AKTIENGESELLSCHAFT
6 | g3 4/M”U?ﬁ/20é6 201718 | [A] VANDANA NITIN RAUT (E-FILEGSMC))

Assistant Registra




' INCOME TAX APPELLATE TRIBUNAL, MUMBAI BENCHES

REVISED CAUSE LIST OF D BENCH FOR 16-OCTOBER-2026 (FRIDAY)

BEFORE HON'BLE NARENDER KUMAR CHOUDHRY, JUDICIAL MEMBER
AND HON'BLE RATNA DASGUPTA, ACCOUNTANT MEMBER

IN COURT ROOM 9

AT10:30AM
| sr1 | Appeal Number A‘f:':rt' Assessee Name ' Remarks

1 8553)1\4%1 12026 | 202425 | [A1DOCTORS FOR YOU (STAY GRANTED MATTER)
2 | c3eg /NI!E’:,, /2025 | 2012-13 | [A] SHRI DHARMENDRA PRATAP SINGH

3 [ yos0 /WI“TJ?‘,, a5 | 7930 | [A] RAMESH CHUNILAL GANDHI

4 | grre /NIILT}?,I 12025 | 201516 | [A] DEVRAT OVERSEAS

5 | 3308 /MTIJ’; 12026 | 2014-15 | [D] RAYMOND LIMITED (E-FILE)

6 | 3300 /M”U’;‘d /2026 | 201516 |[D] RAYMOND LIMITED (E-FILE)

7 | 2400 /MHU}:G /2026' 2016-17 | [D] RAYMOND LIMITED (E-FILE)

8 | 3625 /,\,II’{TJ‘:,! /2026 | 201415 | [A] RAYMOND LIMITED (E-FILE)

9 | se0e /nﬁa /éozs 2015-16 | [A] RAYMOND LIMITED (E-FILE)

10 | 5err /rvI:E?a 12026 | 201617 |[A] RAYVOND LIMITED (E-FILE)
1| a0 /MHU’:,, /2026 |AY 2017-18{ [A] RA) GOLD & DIAMONDS

12 | s /JS’% 12026 2018-19 | [A] RAJESH TALAKSHI VORA

13 | 2001 /MIB:,I 2026 | 20162017 | [A] MILANA KREATIONS (E-FILE)

14| 206 ﬂm‘d 2026 | 20172018 | [A] MILANA KREATIONS (E-ILE) _ ‘

15 | 2003 /Mlm 12026 | 2018-2019 | [A] MILANA KREATIONS (E-FILE)

16 | 605 /MHU?fI 12026 | 2014-15 | [A] MANIKLAL PANALAL DAGA

17 | 2eon /Mr{;‘,! /2026 | 2016-17 | [A] RATHI SADANAND SHETTY

18 | 269 /ﬂ:a 12026 | 202021 (D] MADAPALLY TRADING PRIVATE LIMITED

19 | 2603 /NIIB?,] /2026 | 201213 |[D] RASHMI SURYA PRATAP GUPTA

20 | O 291/MUM/2026 | 2012-13 | [A] RASHMI SURYA PRATAP GUPTA

[21] Ses, /Ml—lrj’:‘w 2026 | 201314 | [A] MANSUKH GALA

2| s /NIIE\‘,‘ j2026 | 201415 |[A] MANSUKH GALA

23| ess /Pfg;‘,l 12026 | 201819 | [D] MANO) GUNUMAL ROCHLANI (HUF)

24| o6 /J& 12026 | 202021 | [A] MANSUKH HARILAL GAMOT




REVISED CAUSE LIST OF D BENCH FOR 16-OCTOBER-2026 (FRIDAY)

BEFORE HON'BLE NARENDER KUMAR CHOUDHRY, JUDICIAL MEMBER

AND HON'BLE RATNA DASGUPTA, ACCOUNTANT MEMBER .

IN COURT ROOM 9
AT 10:30 AM
Srl | Appeal Number Asse?rt. “Assessee Name Remarks
‘ IT(SS)A .

25 | Je7a/Mum2026 | 200415 [ IA] REKHA RAINEESH MEHTA

ITA
26 | Jo00muM/2026 | 29142015 | TAT MILANA KREATIONS (E-FILE)

ITA
27 | ge79/mum/2026 | 2026-2027 | [A] RAAH NEXT SKILLS FOUNDATION
28 |ITA 440/MUM/2026] 2012-13 |[A] RADHA KANNAN (E-FILE)

- ITA

29 | y7omumy2026 | 292223 | [A] M/S. RRB REALTORS PRIVATE LIMITED.

TTA _ )
30 | goss/MuMy2026 | 201617 |[D] DEEPAK VARANDMAL WADHWA (E-FILE)

T ITA

31| yegomunyz0z6 | 202021 |[A] DEEPAK KUNWAR

TTA

132 | 75ae/MUmya006 | 201314 | [AT MAHARASHTRA STEELS ROLLING MILLS PVT LTD
3 A - Sota1s |1 MAHARASHTRA STEELS ROLLING MILLS PVT LTDMAHARASHTRA
7547/MUM/2026 STEELS ROLLING MILLS PVT LTD
. e ,

34 | sssa/mumy2026 | 199899 | [D] DEPOSIT INSURANCE AND CREDIT GUARANTEE CORPORATION

Assistant Registrar




